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Chennai 
11th July, 2022 

From, 
Aravindan. S, 
767, Poonamali High Road, 
Kilpauk, Chennai – 600010. 
 
To, 
Public Information Officer / The Personal Assistant (General) to the Collector, 
Collectorate, Kanchipuram – 631501. 
 
Respected Sir/Madam,  
 

Sub: Requesting Information through Right to Information Act 2005. 
 
I hereby seek the following information in Uthiramerur Taluk in Kanchipuram District: 
 

1. List of Reserve Forest and their boundaries with their survey number. 
2. List of Water bodies and their boundaries. 

 
I do not have access to computer or email. I am ready to pay whatever the cost which 
would be involved to make photocopies of the information required.  
 
 

Thanking you. 
 

Yours Truthfully, 
 
 
 
 
 

Aravindan. S 
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